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BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 918 OF 2022 

 

 

IN THE MATTER OF: 

 

Narendra Kushwaha                                                       …Applicant 

                                                          Versus  

Union of India & Ors.                                                  ..Respondents 

 

ADDITIONAL AFFIDAVIT ON BEHALF OF THE APPLICANT 

 

The Applicant above-named 

 

MOST RESPECTFULLY SHOWETH: 

 

1. That the present Application raises substantial questions of 

environment and the deprivation of the Fundamental Right to a 

Clean and Healthy Environment arising out of the widespread 

illegal constructions and encroachments by Respondent Nos. 7 to 14 

in connivance with the officials on the lands of Mauza-Dadiyapura, 

Pichhore, Jhansi Khas, Budha, Nayagaon, Simrawari, Khailar, 

Bijauli, Bhojla etc. of District Jhansi which are shown as green belt 

and parks as per Jhansi Master Plan of 2001 and 2021. 

 

2. That vide Order, dated: 22.11.2024, this Hon’ble Tribunal had 

permitted the Applicant, herein, to place on record the details so as 

to demonstrate if the area for which he has made a complaint is a 

park in accordance with the documents of the Master Plan.  

 

3. That in the list of land details attached to the Joint Committee 

Report, dated 22.11.2021 filed in O.A. 165/2021, Girja Shankar Rai 

and Ors. vs. State of Uttar Pradesh and Ors., the Mauja- Pichhore 

Arazi number 908, 909, 910, 911, 912, 917, 932, 933, 934, 935, 

936, 752, 753, 754, 755, 817, 818, 819, 820, 821, 826, 827, 828, 

1826



829, 830, 831, 832, 833, 834, 835, 836, 837, 838, 839, 840, 841, 

842, 843, 844, 760, 856 have been described as “Nagar Park” in 

Jhansi Master Plan-2021.  

 

(A True Copy of the relevant portions of the Joint Committee 

Report, dated 22.11.2021 filed in O.A. 165/2021, Girja Shankar Rai 

and Ors. vs. State of Uttar Pradesh and Ors. showing certain Arazi 

numbers of Mauja- Pichhore is annexed herewith and marked as 

ANNEXURE A-1)  

 

4. That in the above case, in the report of the Joint Committee dated 

03.03.2023 (At Page numbers 4 and 5), the complaint area Mauja- 

Budha' Arazi numbers 297, 298, 300, 304, 305 and Mauja- Jhansi 

Khas' Arazi number 751 have been described as block park in Jhansi 

Master Plan-2021.  

 

(A True Copy of the relevant pages of the Joint Committee dated 

03.03.2023 filed in O.A. 165/2021, Girja Shankar Rai and Ors. vs. 

State of Uttar Pradesh and Ors. is annexed herewith and marked as 

ANNEXURE A-2)  

 

5. That till date the land numbers of Mauja Simrawari, Khailar, 

Bijauli, Bhojla etc. of district Jhansi, which are proposed for parks 

in Jhansi Master Plan 2021 have not been publicly displayed by 

Jhansi Development Authority, nor is such information being 

provided to the Applicant despite repeated requests made to the 

JDA. 

 

6. That as per the Government Order, dt: 29.02.2020, issued in 

pursuance of the directions passed by this Hon’ble Tribunal in O.A 

No. 380/2018, Park Avenue Plot Holders Welfare Society Union of 

India & Ors., the details of those plot numbers which are proposed 

for parks in Jhansi Master Plan 2021 are required to be publicly 

displayed and the same are also required to be uploaded on the 

website.  
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(A True Copy of the Government Order, dt: 29.02.2020, issued in 

pursuance of the directions passed by this Hon’ble Tribunal in O.A 

No. 380/2018, Park Avenue Plot Holders Welfare Society Union of 

India & Ors. is annexed herewith and marked as ANNEXURE A-3) 

 

7. That the Arazi numbers, which are sought to be protected and 

maintained as Green/Park, and which Arazi numbers are also 

identified in the preceding paragraphs of this Affidavit are shown 

as Nagar Park in the Jhansi Master Plan 2021.  

(A True Copy of the Jhansi Master Plan 2021 is annexed herewith 

and marked as ANNEXURE A-4)  

 

PRAYER 

In light of the aforestated facts and circumstances, this Hon’ble Tribunal 

may, graciously, be pleased to grant the reliefs as sought in the Original 

Application and/or pass any other or further Order(s) or direction(s) as 

this Hon’ble Tribunal may deem appropriate in the facts of the case. 

   

 

 

 

                                                                                             APPLICANT 

Through 

 

 

AKASH VASHISHTHA 

(Advocate for the Applicant) 

490, Lawyers' Chamber Block-II, 

Delhi High Court, New Delhi-110002 

Ph.: 9717006866 

Email: akashvashishtha.official@gmail.com 

 

Dated:-    18.02.2025 
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BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 918 OF 2022 

 

IN THE MATTER OF: 

 

Narendra Kushwaha                                                            …Applicant 

                                                       Versus  

Union of India & Ors.                                                       ..Respondents 

Affidavit  

I, Narendra Kushwaha, S/o, Sh. Munna Lal Kushwaha, aged about 42 

years, R/o Pichor, Bihind Medicial College, Police Station Nawabad, 

Jhansi Uttar Pradesh -284128, do presently at New Delhi do hereby 

solemnly affirm and state as under: 

1. That I am the Applicant in the above titled Original Application 

and am conversant with the facts and circumstances described in 

the present case and as such, I am competent to swear this 

affidavit.  

2. That the contents of the accompanying Submission are true and 

correct and nothing material has been concealed therefrom. 

 

 

 

DEPONENT  

VERIFICATION 

Verified on this 18th day of February 2025 that the contents of the 

above affidavit are true and correct part of it is false and nothing 

material has been concealed therefrom. 

                                                                                                                 

 
 

DEPONENT  
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Om Prakash <omprakash.life@gmail.com>

Copy of the Additional Affidavit on behalf of the Applicant in O.A. No. 918/2022 a
1 message

AKASH VASHISHTHA <akashvashishtha.official@gmail.com> Wed, Feb 19, 2025 at 12:16 PM
To: bhanwar jadon <bhanwar09jadon@gmail.com>, bhanwar09@gmail.com, gigicgeorge.adv42@yahoo.in
Bcc: omprakash.life@gmail.com

Dear Sir,

Please find copy of the Additional Affidavit on behalf of the Applicant in O.A. No. 918/2022 attached.

Regards,

Akash Vashishtha 
Advocate

Final Submission-1.pdf
9696K
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